| TEM NO 49 COURT NO. 11 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).15694/2008
(From the judgenent and order dated 21/04/2008 in CWP No.
7885/ 2008 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

PRI TAM CHAUDHARY & ORS. Petitioner(s)
VERSUS
M S BAJAJ H NDUSTAN LTD. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

W TH SLP(C) NO 15465 of 2008

(Wth prayer for interimrelief and office report)
T.P.(C NO 614 of 2008

(Wth appln.(s) for directions and office report)

Date: 11/01/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE P. SATHASI VAM
HON BLE MR JUSTICE H. L. DATTU

| ndu Mal hotra, Sr. Adv.
Kush Chat urvedi, Adv.
Prerna Priyadarshini, Adv.
Vi kas Meht a, Adv.

For Petitioner(s)

Sanj ay Shar awat , Adv.

Vi pl av Shar na, Adv.
Ravi Prakash Mehrotra, Adv.

. P.P. Mal hotra, ASG
.I'ndira Sawhney, Adv.
Aman Ahl uwal i a, Adv.
Sushma Suri, Adv.

For Respondent (s)

FSFS S5 5 SF5F

M. Rajiv Dutta, Sr. Adv.

M . Manu Agarwal , Adv.

M. Abeer Kumar, Adv.

M s Mani k Kar anj awal a, Adv.
M. Sanj eev Kumar Singh, Adv.

M. Vishwajit Singh , Adv
Ms. V.K Singh, Adv.

M . Abhi ndra Maheshwari , Adv.
M. Pankaj Singh, Adv.

M. Ravi Prakash Mehrotra , Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Post after conpletion of service along with

SLP(C) No. 21453 of 2009 ari sing out of cC
No. 11570/ 2009.
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u Bal a avi ta Sai nani
Madhu Bal Savi Sai i
Sr. PA Court Master



